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LOR BENCH 	 - 

I 	 Setnd Floor, 
Commerci1 complex, 

- 	

. indiranagar, . 

:. 	 ang4ore-560 08. 
Contempt Petition No.33 of 1994 in 

Dateç:— 17 AUG 1994 

. 	 A2PLAT IQ NUMBER  

APPL]C.N4TS; 	RISPLNDENTS: 	. 	
• 	 ... 

ri.B.S.Mura1idhara. . v/s. ..Dr.M.R.Choudbury,DirectOr,Ceñtr'a-1 .PQultry 
Breeding Farm,Bangalore and another. 

Dr.M.S.Nagaraj a, Advocate,No.l1, - 

• . • ' 	 First Cross,Second Floor, 	' 	 . . '' 	 •. .• 
I 	. 

Sujatba Comple*,Gandhinagar, 
Bangalore-'560009. 

Sri.M.S.PadrnarajaiahSenior C.G.S.C., 	- 	 T' 
High Court Bldg,Bangalore-560001.  

3. 	Dr.M.R.Choudhu
'
ry, 

, 	
- 

Directór 	 ' 	 , • ' 	 . . . 	 ... 

. 	 'Central Poultry Training Institute, 
Hessaraghatta,Bang4lore-'560 088. 	 - 

j 	' 	- '-'• 	- . 	. 	 - 	- 	. 	 . 	 . 	. 	. 	 - 	. -' 	 •'- --.--= 

Subjct:— Forwarding of c'cpies oi theQrers pssd. k.rt .... 
Certral adnniatae Trlbunal,Bangalore. 

Please fin-d enclosed hervath a copy of thn eBDER/ 
SWykWiWwWrakak~ pasoJ 1y ttis Tr.bunRL in the above 
mentioned application Cs) on 	O2..0894. 
......... .................., 
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	 JUICIAL BRPNHES. 



In the Central -Administrative Tribunal 
C 	 - 

...Bangalore Bench 	. 	...... . 	:1 
Bangalore 

Application No .... ..- 	 ....._....of 199 4 

ORDER SHEET (contd) 

Date 	 Office Notes 	 I 	 Orders of Tribunal 

PKSVC/TVRMA 

2.8.1994 

ORDER 

Heard both sides. 

We grant four months 

time to. the respondents to 

comply with the directions of 

this Tribunal and make payment 

to 	the . petitioner. • within 
. 	 F 	 the time granted. If the 

.• 	. 	department • does 	not 	make 

F 	 the payment it will have 

to pay interest at 12 percent 

. • 	• 	• 	per annum. 

	

Contempt 	proceedings 

= 	 arropped J..prçthe -time. 
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